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P,ocectiitzgs 0/ lite COlmc;l of tlze Governor General of India, assembled for 'he 
purpose 0/ malli,Z! Lams and Rl!glllations u1tder tlte provisions of ti,e 
Indian COIl1Jcils Acts. I86I and I893 (24 & 25 Vict .• c. 67. aud 5J & 56 
Vict .• &. I4). 

The Copncil met at Government House. Calcutta. on Wednesday, the 19th March. 
1902.-

PRESENT: 
His Excellency Baron Curzon, P.C .• G.M.S.I., G.M.I.R., Viceroy and Governor 

General of India, presiding. 
His Ho~our Sir John Woodburn, K.C.S.I., Lieutenant-Governor of Bengal. 
His Excellency General Sir Arthur Power Palmer, G.C.I.E., K.C.B., Com. 

mander-in-Chief in India. 
The Hon'ble Mr. T. Raleigh. 
The Hon'ble Sir E. FG. Law, K.C.M.G. 
The Hon'ble Major-General Sir E. R. Elles, R.C.B. 
The Hon'ble Mr. A. T. Arundel. C.S.I. 
The Hon'ble Mr. Denzil Ibbetson, C.S.I •. 
The Hon'ble Sir A. Wingate, K.C.I.R. 
The Hon'ble Mr. F. A. Nicholson, C.I.R. 
The Hon'ble Mr. D. M. Smeaton, C.S.I. 
The Hon'ble Mr. C. W. Bolton, C.S.I. 
The Hon'ble Rai Sri Ram Bahadur. 
The Hon'ble Mr. Gopal Krishna Gokhale. 
The Hon'ble Sayyid Husain BiIgrami. 
The Hon'ble Mr. R. P. Ashton. 
The Hon'ble Mr. R. G. Hardy, C.S.I. 
The Hon'ble Rai Bahadur B. K. Bose, C.I.E. 
The Hon'ble Maharaja Rameshwara Singh Bahadur of Darbhanga. 
The Hon'ble Mr. M. C. Turner. 

QUESTIONS AND ANSWERS. 

The Hon'ble RAI SRI RAM BAHADUR asked:-

lit-Will the Governme~t be pleased to state if there is any rule or stand-
ing order preventing or prohibiting Native Princes and Chiefs from purchasing 

• NOTB.-The Meeting of Coun~1 wbich was fi:ud for the 14th March, 1902, was subsequently 
postponed to the 19th idem. 
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or owning house or other immoveable property in Simla or other parts of 

British India, and when was such rule or order first ue~ ? 

It n.-If there is any such rule or standing order, was any Native Chief 
permitted to purchase immoveable property in Mussoorie, North-Western 

Provinces, and, i£ so, under what circumstances? " 

The Hon'ble MR. DENZIL IBBETSON replied :-

II I.-It has for many years been the policy of the Government of India; 

although there are no published orders on the subject, to discourage the ac-

quisition of immoveable property in British India by Ruling Chiefs. The reason 

is that by the acquisition of such property t:,e Chiefs become subject to our 

Courts, and difficulties arise in regard to the service of legal processes, and in 

the matter of taxation. 

" H.-Exceptions have been made to this practice; and the Raja of Kapur-

thala, who already owned land in Oildh, was permitted in 1895, as a leading 
Talukdar, to purchase a house in Mussoorie." 

The Hon'ble MR. GOKHALE asked :-

," Have the Government of India noticed the ruling of the Calcutta High 

Court in the case of Kazi Zeanuddin Ahmed versus The King-Emperor, 
reported in the Calcutta Weekly Notes, Volume V, at page 77[, and, lif so, wiII 
they be pleased, in view of the opinion expressed by Mr. Justice Amir Ali in his 
dissenting judgment, to consider the desirability of amending section 154 of the 

Indian Penal Code so as to free zemindars from liability for the criminal acts 
of their agents, especially when such acts are found to have been done without 

their knowledge? II 

The Hon'ble MR. DENZIL IBBRTSON replied :-

" The Government of India have now considered the ruling of the Calcutta 

High Court which is referred to in the question. They do not consider that any 
alteration of the law is required. II 

FINANCIAL STATEMENT FOR 1902-[903. 

The Hon'ble SIR EDWARD LAW introduced and explained the Financial 

Statement for 1902-[903. He said:-

II t. It is my duty to lay before the Legislative Council statements, 

showing the actual financial results of the year 1900-19°1: the results 
accordingto the Revised Estimates for the year 19°1-[902: and the Budget 
Estimates for the coming financial year 190!2-[903' 
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"2. In their briefest form, and leaving out Capital, Debt and Remittance transac-
tions, tbe figures are as follows :-

Revenue • 
.. Expenditure (charged against-Revenue) 

Surplus 

,' ..... -..... ~ -.. ~ -..---'-',. ..... -~ ...... : ... ~  

• ! 

Revenue 

Expenditure ~r e  against Revenue) 

Revenue • 
Expenditure (charged against Revenue) 

. Surplus 

"Accounts, 1900-1901. 

1 !)OO. 190 1 
(ACL"OUlilS ). 

75,272,291 

73,60:l,087 

1901"\)02 
(Revised 
Estim:1te). 

£ 
76,546,700 

7I,873,80h 

~ o  

·(Budget 
Estimate). 

74,370,400 

73,532,700 

"3. The final accounts of the financial year 1900-1901 show, on the Revenue side, 
an improvement of £S,1l6,491 over the Original Estimate, and of £106,29[ over the 
Revised Estimate. 

"4. On the Expenditure side, the accounts show an increase of £3,606,587, on the 
Original Estimate, and of £76,487 on the Revised Estimate. 

"5. The considera.ble . differences between the figures of the Original and Revised 
Estimates, were fully explained in the Budget Statement last year, and it may be remem-
bered that they were in great part attributable· to an unexpected increase in mint 
operations. The differences on either side of the account between the Revised Estimate 
and the Final Accounts, are not of ~e t importance, and the resulting difference of an 
addition of £29,804 to our last estirr.ated surplus calls for no comment. It may, however, 
be pointed out that the most important differences between the Revised Estimate and 
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lhe final fjgures are due to an addition of approximatety [,200,000 in gross railway 

receipts, counterbalanced, in -part only, by an addition of abouL £28,500 to railway 

charges, and a decrease in land revenue returns, amountingJo approximatt:1y £ 193,000 . 

.. Revised Estimate,' 1901-1902:' 

" REVENUE • 

.. 6: The Revised Estimate ~ o  a surplus greater than that anticipated in the 

Original, Estimates, by the very considerable sum of £3,982,000. 

II The realisation of so large a surplus cannot but be a matter of congratulation to 

India, and, following the relatively large surplus which we were able to announce 
last year, it confirms the hope, I then ventureCl to e r~  that, if no new ill-fortune over-

took us, we might, as regards finance, look forward to a period of increasing prosperity. 

t. 7. We may examine the figures which have resulted in an increase of revenue 
beyond our anticipations, amounting to £4,354-,800, and an increase in expenditure 

(including Provincial Adjustments) of {,372,8oo. 

"8. The fonowing are the figures of increases under the more important heads of 
Revenue, and it is satisfactory to note that only under the re]atively. unimportant 

group of ' Other Heads' has there been a slight decrease :-

Head. 

Land Revenue 
Opium • 

Salt 
Stamps • 
Excise • 
Customs. 

Post Office 
. Telegrapb' 
Mint 
Railways 
Irrigation 

.. 

Receipts by Military Department 

TOTAL. 

Increase. 

£ 
299,3°0 

311,4°0 
58,800 
147.4°0 
119,400 

643,900 

33,5°0 

55,700 
515,200 

• i,750,500 
89,100 

• ·1I5,400 

II 9. The additional [,299,300, under Land Revenue, is an increase of some import-

ance in itself, but it is only a difference of about 1·65 on the Original Estimate of the total 
revenue to be collected. . 
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.. 10. The increased yield of opium revenue, amounting to £311,400, can only be 
considered as a piece of good fortune. We have, since May, been selling throughout the 
year in a falling market, a situation which we anticipated, but which has fortunately not 
developed as rapidly as allowed for in a prudently cautious estimate. 

"'11. The increase under Salt, as compared with the Original Estimate, is £58,800; 
but, as compared, with the accounts for the preceding year, it is only £29,666 . 

.. 12. Stamps have continued to yield a slow but steady.and satisfactory increase. 
The figures for the last four years have been :-

Accounts. Revised Estimate. 

18g8-g9. 1899-1900. I 1900"901. 190"'902. 
I -

£3,198,433 £3,265.476 I £3.342.948 £3.494.700 . 

~ n  an increase of£147.400 above the Budget Estimate, and an average growth of 
about3'J per cent per annum, during the period reviewed. 

II 13' ixcise which gives an increase over the Original Estimate of £ J 19,400, also 
continues to';show a progressive increase, though less rapid than Stamps. The last four 

years' ur~ have been '-
-

Aa:ounts. R""ised Estimate. 

18gI\o99. 1899-1900. I :900'1901. 1901'1902. 

£3,828,948 £3,859,942 £3,9J7,20l £04,°86,500 

, II 14-The very large increase in Customs Revenue, both as cOmpared with the 
~ EsWnate ,and yith the returns of the preceding year, is !)ne of the most 

t ~tor e ture  of the results we are now considering. ' 

~ e ~e  of the last four years have been :-
l. = 

I Aa:ounts. Revi ... d Bstim ..... 

l 11198-990 1899'1900. I 19"""1901• 19(11-11/02. 

j. 

l 
. 

~ £3,201,441 £3,133,791 £3,37',597 £3,831,900 

. . i, 
~ , ":1 (eJiliat the Finance Department may reasonably be called upon for Some 
u t ~ t o r for having so seriously underestimated the returns from Customs, and 

2 ~ B 
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I have no desire to minimise the fact that this revenue was seriously underestimated 

last year, our Original Estimate having been only :.63,188,000, whilst our Revised Esti-

mate amounts to £3,831,900, an excess of £643,900, or approximately 20 per cent above 
the estimate. I hold that we have full justification for this apparently extraordinary 

underestimate. 

" I t will be seen from the figures tabulated above, that the total increase in the 
two years 18-98-99 to 1900-1901 was only £170,156, or approximately 5'3 per cent., 
and further, that a comparison of the figures of the two years, 1898-99, 1899"1900, 
shows not only no increase, but a positive decrease of £67,650. In these circum-
stances, I ~on er that we should have had no justification for assuming any important 
augmentation of revenue during the current financial year j we might quite possibly have 

had to face a decrease, and in estimating, it is our duty to remain on the safe side. 

II The fact is, o ~ver  that Customs revenue for the current year, shows an 

n re ~ of some" £ 460,000 above that of last year, and it is on ~ uent  a matter of 
considerable interest to examine in detail the figures contributing to this result. The, 
Tariff heads under which the more important increases have arisen are as follows :-

-

Customs Revenue 

HBAD. 
Custom. Re>-enue in 1901-19"2 Increase. 
in IgoD-l9Ol. (Revised 

Estimate), 

l l {, 
Cotton manufacture. . · · 623,°°0 709,000 86,000 

Silver . . · 89,°00 1911,000 109,000 

Petroleum .  .  . . · · 328,000 375,000 47,000 

$ugar (ordinary 5 per cent duty) , · · 199,000 210,000 11,000 

no. (countervailing duties) • · 151,000 250,000 99,000 
Manufactured articles . · 392,000 417,000 25,000 

, 
TOTAL 

,II The above statement inclu.des only dutiable goods, the importation of which affects 

the revenue; but, as further evidence of the vitality of trade, I would call attention 
to the fact that the value of the imports of goods under the Tariff heading, Machinery 
and Mill-work (exempt from duty) shows for the ten months, April I, 1901, to January 
31, J902, an increase of approximately £476,000 over the value imported during the 
corresponding period in the previous year. Further, it should be noted that increased 
importations of cotton goods were accompanied by a revival in local manufacture, 
jndicated by an increase of £!J7,7OO (equal to 34 per cent) in the cotton excise returns. 

f 
II Now, cotton piece gors are purchased and used by the indigenous population, 

and silver {paying duty)' is;,chiefly imported for the same class. The consumption of 
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petroleum by the European population is relati\·e)y infinitesimal, and sugar also is a 

commodity of which they consume but a very small fraction. 

liThe increase of duty paid under the heads scheduled, amounts to £377.000. 

The additions under other heads, making up the tot~1 increase of £460,000, are relatively 
un1mportant, individually, and call for no further remark than that the increase is suffi-
ciently general to justify the opinion that it is not the result of fortuitous circumstances. 

II 15. Now, we have heard a good many arguments about the poverty or prosperity 
of India; but I have not seen or heard any founded on the growth or falIing-off of our 

imports. And yet, what greater test can there be of progress or decay than the 

consuming and purchasing power of a people. India has this year shown clearly that its 
consuming and purchasing power is rapidl y increasing, and when we examine the classes 

. of articles for which this increasing demand has mainly arisen, and for which this 

increasing purchasing power has been found, it is eyident that it is  not the wants, or the 

contents of the pockets of the European o ~ t on  that have appreciably affected the 

result. It must be admitted by the most sceptical, that it is the requirements and the 
• purchasing power of the indigenous popula tion which are practically o~e responsible 

for the t ~ tor  results attained. 

II We have here, then, a definite fact which cannot be explained away, and which 

shows that the purchasing and consuming capacity of the peoples 01 India, the surest 
sign of their material prosperity, is incrt"asing in a marvellously satisfactory manner. 

II 16. The increne of £33,500 in the gross Post Office revenue, as compared with 
the Budget Estimate, and of £'4,544, as compared with the previous year, are rela-
tively very small, and since it must, I think, be admitted that the Post Office returns 
are of impartance as an index of economic progress, It seems necessary to look for 
a reason for the relatively small progress tabulated. The reason is not far to seek. We 
have deliberately introduced measures affording greater facilities and advantages to the 
public, with the certain knowledge that these ineasures would entail a direct, immediate 

loss of revenue. I IIPY instance the reduction of rates of inland parcel postage, which 
came into force last July, and which we estimated would cost some 5 lakhs per annum, 
and if we add, as we are entitled to do, this loss to the gain of £14,544 above indicated, 
. we find that the normal increase of postal revenues would have been at least £40,000, 
or nearly 3 'per cent on the returns of the previous year. No insignificant growth for 
twelve months.' 

"17. \vhen we turn to Telegraph receipts, we are on less sure ground in forming 
:our on 1~ on  for these receipts are, as I pointed out la,st year, particularly liable to 
.' . 
'be influenced by abnormal circumstances. In the year 19°0-1901, such circumstances 
~ ,speci;Uy Javourable to the growth of Telegraph revenue. This year, as far as I 
am aware, ~ on  £10,000 attributed to increased communication with China, there have 
been no ~  ~norm  favouring conditions, and yet our TelegraJlh receipts have 
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exceeded the Original Estimate by £55,7°0 and nearly approach the results of the pre· 

vious specially favourable year . 

.. 18. The considerable increase under Mint, £515,200, is fortuitous and does not 

affect Iridian revenues, being practically counterbalanced by a corresponding increase of 

expenditure under the same head. It is impossible to estimate the Mint gross 
receipts with any approach to accuracy, as we cannot foretell what may be our own 
requirements for coinage, or what we may be caIIed upon to undertake either for 

Indian States, or British Colonies. In no case, however, can our revenue situation be 

seriously affected. The profit on coinage for Indian account, is credited, o~ the Expend-
iture side to the Gold Reserve Fund. The profit on coinage of dollars, and for Foreign 

Governments, is limited to seigniorage, which is of smalI importance. 

II 19. Railways have now become one of the most important heads under Indian 

revenues. The many,; many, years of severely criticised and continu'l! expenditure, 

without visible compenption in the form of. direct profits, have been survived, and the 
railway policy of the Gbvemment of India stands justified by results which none can 

gainsay. Our Revised Estimate shows gross receipts exceeding our Original Estimate' 

by approximately £1,75°,500, and shows that the latter, although taken at £331,400 "in 

excess of the Revised t ~ te for 1900"1901, then before us, was an unnecessarily 

cautious estimate. The figures of net profits, for the last four years,  are as follows :-

Accounts. Revised Estimate. 

18g8-p9. 11Igg'lgDO. 19OD-1901• 1901-I!lD2. 

£-620,165 £+76,756 £+325,124 £+817,700 

In three years our net profits' have increased by upwards of £1.43°,000. 

"Taking into consideration that an important part of the increase of railway 

revenue in 1900-1901. was apparently due to the heavy transport of food-grains for famine 

ur o~ e  we dared not hope for. a continuance of the satisfactory progress we were then 

able to note j but, notwitHstanding the opening of new lines during the past year, 

securing at the dutset but meagre traffic, we are now able to show an extraordinary excess· 
in railway profits, of £982;500 above our estimate. Our railways are no longer a 

drain on our resources. Besides fulfilling their duty in increasing the price which the 

ryot obtains for his productd .. securing for him cheap food, in seasons of dearth, and 

cheapening the travelling. ~ en e  of the trader seeking business, and of the labourer 
seeking employment, they liave'; l?eci:une an ~ ort nt source .I?f revenue,. ~  the 
burden of the t ~ er in nleeting the ever-increasing demands attendant on social and . :; 

e:onomic progress. 
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"20. The difference between the Re\'ised and Original Estimates of revenue from 
Irrigation works, is an increase of £89,100, but the net revenue for the now closing 
financial year, is estimated at £ 206,100 against £ 235,592 in the previous year. During 
the past year, we have, however, added to our expenses by opening the imp"ortant Jhelum 
canal, and the Mahi\\"a and Dad canals, besides various Minor Works; and in any case, 
the. results of irrigation must not be judged only by net revenue returns. The really 
profitable results of irrigation can only be traced in the increased production of food-
stuffs, and other crops, in districts which, without irrigation, would remain barren in all but 
the most favourable years. And it is to be noted that, when climatic conditions are pro-
pitious and the rainfall abundant, the demand for water for irrigation diminishes and 
our receipts fall off. Last year the rainfall was fortunately greater than in 1 goo, and 
we have therefore no occasion to lament the decrease in the receipts from irrigation, the 
only principal head of our revenues which did not show a more or less important net 
Increase. 

If 21. Military Receipts>-The increase of receipts, under this head, amounting to 
£ 115.400, is chiefly due to payments for horses recently s.hipped with two cavalry regi· 
.ments to South Africa, and for stores supplied to His Majesty's Government. 

" EXPENDITURE. 

" 22. The total of our ordinary expenditure during the closing year, is no,," estimated 
at £ 70,656,800, as compared with the Original Estimate of £71,683,600. The differ-
ence shows a sa\'ing of £ 1,026,800. The following table shows the increase or decrease 
under the various account heads:-

• 

Direct Demaiids on the Revenues 
Interest 
Post Office. 
Tefegraph • 
Mint. • • , . • 
Salaries and Expenses of Ci"i\ Departments 
Miscellaneous Civil Charges • 
Famine Relief and Insurance 
Railway Revenue Account 
Irrigation 
Other Public Works 
Army Services 
Special Defence Works 

TOTAL 

Increase. 

44,600 
43 1J300 

4 2,200 

768,000 

1,286,100 

Decrease . 

£ 
3 19,800 
144,100 

13,400 

294,800 

36,000 
4 17,300 

1,006,000 
9,100 

r. 
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II 23. The' Direct Demands on the Revenues,' have not only not increased. as assumed 
in the Budget Estimate. but arc now estimated at a figure e,'en lower than that ·of the 
previous year. owing, in the main, to opium charges having decreased. Interest charges 
have been diminished by the reduction of our Indian loan from two crores to one crore, 
and by the fact that the issue price was fairly high. 'Post Office Charges,' are £ 13.400 
less than the Original Estimates. 'Telegraph Charges.' are £44.600 more than the first 
estimate. and approximately £135,000 more than in the preceding year. The increase 
of £431,300 under Mint' has been already explained. in dealing with this heading on 
the Revenue side. ' Salaries and Expenses of Civil Departments.' show a satisfactory 
decrease of £294.800 from the Original Estimate. Direct expenditure for famine 
relief, during the past year. is now estimated at £556,200. as against £674,100 originally 
estimated.· whilst the amount spent on protective irrigation works is less I:.y £8,400, 
and the sum assigned to avoidance of debt is increased by £53,900, 

"24· By far the most important increase over the Original ESlimate, is that in Rail· 
way Re"enue charges, amounting to £768,000. But this increase is far from being a 
cause for dissatisfaction, since it is the natural result of increased traffic, by the returns 
from which it has been handsomely compensated. 

/I 25. The slight decrease under Irrigation Expenditure, calls for no comment. 'Other· 
Public Works' show a decrease of £417,300, as compared with the Original Estimates, 
but variations of this nature are normal, being chiefly attributable to the necessity of 
providing in fun, for work contemplated during the financial year, whilst, inability to com· 
plete scheduled works during the limits of the year, leads to lapses of credits and conse-
quent diminution of expenditure. 

"26. Finally, Army Service charges show in the Revised, as compared with the 
Original Estimate, the very important reduction of £1,006,000. This is due in part to 
the continued absence of troops in South Africa and China. Had we been able within the 
term of the closing financial year to obtain delivery of all the ordnance stores and 
material required from Europe, our expenditure on this head would ha\'c been larger .• 

"Estimates, I902-I903. 
"27. I pass to the consideration of the Estimates for the coming financial year. It 

1I"m be observed that the result shows an estimated surplus of £837,700• 

/I 28. The Estimates have been cautiously framed, but we all know that Indian 
revenues are subject to vicissitudes, connected with climatic conditions over which we 
have no control. It is, then, our bounden duty to frame our Estimates with extreme 
caution j and, if circumstances affecting our revenues prove more fa,·ourable than we have 
a right to assume beforehand, we must be content to be criticised on the ground that we 
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ha"e failed to show due appreciation of the general material prosperity and progress of 

the country. 

"29. We may now turn to the detailed examination of the "arious items in the 
Budget. 

REVEfwE. 

"30. La7ld Rc:·eHl4e.-For reasons to which I shall haye occasion specially to refer, 
we have taken the returns from Land Revenue at £679,800 less than in Ollr Re\'ised 

Estimate for the. closing financial year. 

"31. O;ium.-In view of steadily falling prices and the possible consequences of 
political unrest in China, it does not appear advisable, in a cautious estimate, to reckon 

on realising a higher average price for Bengal opium, than Rl,loo per chest, in the 

coming year. This estimate involves an anticipated e re ~ of revenue, amounting to 

£675,100, as compared with the Revised Estimate ior the closing year. 

"32. The iollowing statement shows a generally steady fall in prices during the past 
y-ear :-

Average sale price 0/ Opium per chest during the ji"a"ciai year, /yo/-/902. 

R Q. p. R (I. p. 
April 1,333 15 8 October 1,280 3 2 
May 1,374 ° 6 l':O\'embcr 1,268 II 3 
June 1.364 I 0 December 1.282 8 9 
J1I1y 1,348 12 0 January 1,235 5 

~ August 1,327 6 0 
I 
February 1,235 0 

Sp>tember 1,303 7 9 March 1,220 I 0 

"33' Salt.-The consumption of lOalt, though checked in some districts by distress 
resulting from famine, is encouraged by the gradual improvement of facilities for 

distribution and the diminution of transport charges. as new districts are tapped by 

railways. Under fairly normal conditions, we may generally reckon upon a steady small 

annual improvement frtlm this most important source of revenue, but we take a cautious 

estimate for next year's returns at £ 5,973,300 . 

.. 34. Stamps.-The revenue under this head shows a fairly t~  annual growth, 

but there have been occasional set·backs and it would. perhaps, be imprudent to 

. estimate for a larger return than £3.478, 100, for the co ming year. 

" 35: Excire.-The returns from Excise grow under similar conditions, and Vo'e may 
with fair safety assume a return of £4.12°.300 for the coming'year . 

.. 36. Cusfoms.-We can hardly expect the extraordinary increase under this head, 
already noted and commented upon, to ~ ~on ~tent  maintained, anc:l it would seem 
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prudent to allow for the possibility of evcn some falling-off in Customs receipts next 

year. It must be remembered that ,,:e ha\'e no means of ascertaining with certainty 
whether the market is overstocked, or otherwise, with such articles as piece goods and 

petroleum. We accordingly take, as compared with 1901-1902, the reduced figure of 

£3,600,000. 

II 37. Olher p,ril/cipal Heads of re\'enue have a generally increasing tendency 

1\'hich permits us to estimate for a return of £6,309,600. 

II 38. Post OffiCl.-The estimated increase in gross receipts, £5.400, is inconsi-
derable. It would have been larger had we not taken into account an anticipated 
loss of £ 1.6,700 of revenue, arising from a proposal, just sanctioned, to reduce the 
commission on money orders for sums not exceeding five rupees. This is a measure 

initiated by the Postal Department, in the interest of the poorer class of remitters, and 

I trust that it may prove a real benefit to those for wbose advantage it is intended. 

"39. Telegraph.-Gross telegraph receipts are estimated at £58,500 less than in 
the previous year, and the net result, after deduction of charges, is a loss of £113,800, • 

but the cost of the reduced tariff for foreign messages is alone responsible for -a 

diminution in receipts estimated at upwards of £ 54,000. 

"40. Millt.-I have already explained tbat the figures under Mint are of no import-
ance as regards final budgetary results. The:same may be said of "Receipts by Civil 
Departments" which exhibit no important variation. "Aliscelltmeous" receipts do-
vary, but not to a very important extent, as regards proportion to the whole Budget, and 

the variations arise as a rule from purely fortuitous circumstances. 

"41. Rai/1JJoys.-For the coming year, wli:.estimate our gross receipts from railways 
at £19.949,400. This is less than our revised estimate of returns during the expiring 

year, by £228.700. It may seem to be an overcautious estimate, but we must remember 
that. although there was a general satisfactory improvement, the great inflation of traffic, 

and of consequent revenue, was concentrated on two lines. the North Western and the 

Great Indian Peninsula. The increase of revenue from the former was £500,000, and 

from the latter nearl}' £400.000. We cannot hope that such abnormal improvements, 

accounting for approximately  one-half of the total. will be q:mtinuously maintained; 

we have accordingly taken the North Western 'receipts at £300,000 and the Great 
Indian Peninsula at approximately £120,000. less than during the closing year. This 
estimated diminution is partly compensated by an estimated increase on other lines, 

which will be assisted by the opening to traffie of 457 miles of new railways during 

1901-1902. I may mention that. included in this increase of mileage. are 165 miles 

of new railways in Burma. We now estimate our net railway receipts for 1902'1903 at 

£294,C;OO, as ~om re  with £817.700 in the Revised Estimate for 1901-1902. 
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II The following statement 5110\\'5 the railway mileage open for traffic 0:1 31 st March 
of each of the rears namt!d :-

-ISyS. 18;)9. ~  1901. '9".3· 
Bro.,d Gauge ~  ~  13N'9 13,994 q,":::g 
!\i('tn: 

" b,"31 9,000 9.495 10, ~  rO,i;.!5 
Narrol\' .. 315 ·P9 59; 689 715 

TOTAL 21,155 ~  23,jtJl 25,072 ~  --
" The. a\'erage increase during the last ten ye:u-s has been about Coo miles per 

annum. 

"42• I,,,gofi,,,,.-Gross receipts from Irrigation are' estimated at £I:Z 1,100 more 
than during the year 1901-1902. The .. nticipatcd in:rease is chieflr due to the de\'elop-

ment 01 irrigation from the Chenab canal, but the canals in the l:nited Provinces of Agra 
and Oudh are also yielding larger revenues. 

" In so far as the increase of irrigation revenues is due to the extension of lITIgation 

\vorks and the bringing of new lands under cultivation, it is a matter for congratulation, 

but the returns, as regards some canals, are dependent on the seasons. 'Vhen rains are 

abundant. the demand for water for irrigation is less-when the monsoon fails it is greater, 

and consequently our re"enues from this source are liable to fluctuations which we can 
neither foretell nor control, 

"43• Otlzer Puhl;c Works mId Receipts by Militflry Department.-The receipts 
under these t\1'O heads do not call for any speciai remark, the variations, as compared with 

the e ~  Estimate for 1901-1902, being relati\'ely trifling. There is an estimated 
decrease of £5,700 under the former head, and of £ 16,000 under the latter. 

" EXPENDITURE. 

"44. Direct Demands 011 tlze Rc-JtlZue.-The increase under this head is consider-
able, amounting, as t:ompared with the Revised Estimate, to £546,000. Expenses in 

connection with the establishl1'ent of the new frontier prol"ince are responsible for a pro-

portion of this increase, survey and settlement charges wiH be high, opium payments 

will be larger, and needs for administrative reforms have been recognized and accepted, 
at the cost of increased charges. 

<, 45. Interest-Is reduced by the annual transfer from Ordinary Debt, to Railway 
and Irrigation Debt. Post OjJice charges increase slightly with the development 
of the postal service and larger receipts. Telegraph charges show a similar small 
increase. As already explained, the variations under Mint are of little or no importance 
il:> regards the general result of the Budget, but I may mention that we have undertaken 

D 
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the recoinage of the two issues of 1840 rupees, and we have provided for expenditure 

on this account. 

"46. So/aries alld E"pefZses of Cit,ji Departnwlts.-The total increase under this 

head amounts to ~ oo  The more important increases are un ~r Courts of Justice, 

£118,300; Poi ice, £ 146,500 j Education, £358,500 i Medical, £156,800; Political, 
£ 222,000. i onc of the. items included under the last named head being expenditure for 

the Delhi Coronation Durbar. A more liberal expenditure 011 Justice, Police, Sanitation, 

and Education has become necessary and will, I am sure, be generally 1&·clcomed. 

1147. The figures for Misrellaneous Cw,l Charges show but unimportant differences 
as comparect with those of the Revised Estimate for 1,01-1902. The total of the 

Famine Relief and Insuratzee grant is maintained at £1,000,000. 

"48. Rail1lJay Retenue ACC/lutZt.-Charges must naturally increase t~ growing 

traffic and extension of railway mileage, but, since we anticipate in the coming year some 

falling-off from the abnormally increased mO\'t:l11ent of 1901-1902, we estimate for a 
decrease of £28,000 in working expenses. This saving is, however, mor~ than counter-

balanced by an increase in interest charges on new capital.expenditure; with the final 

result of a net increase under' Railways' of £ 294, I 00 . 

• , 49. lrrigatioll.-The increase of.£ 252,900, as compared with the Re\·ised Estimate 
for 1 1~ o  is partly due to heavier working expensei, and particularly, to a special 

grant of 25 lakhs (£ 166,700) for minor, village irrigation works. It i" in great part, 
compensated by an estimated increase m revenue, the result of extension of the 
system of irrigation, already referred to. 

. , 
1'50. Ot/ler Puhlic Works-Show an increase of £8 .. 8,400, as compared with the 

Revised Estimate, and include provision for many works the necessity for which will be 

universally recognized. It is, I believe, genfTally admitted, that as a result of financial 

stress, now ~  passed, at least for the present, it has been necessary to curtail, in a 

most undesirab!e manner, expenditure on hospitals, schools, police stations, and com-

municat;ons, such as minor roads and bridges. I shall have occasion to return to this 

question .. 

II 51. Army Services-Show an increase of £ 1 ,535,400, as compared with the closing 
financial year j but, as I have already explained, the expt;nditure .in 1901.1902, partly on 
account of the prolonged absence of troops in China and South 'Africa, was consider-

ably below our eSlimate. 'Had we been able, during the financial year 1901-1902, to 

obtain deli\'ery of ,rll stores and material, required from Europe, certain payments for 

articles still unrler supply, 'Xould have been eliminated from our present Budget Estimate 

of J\Iilitary EXRenditute. 
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II :;2. We-may now consider the results orth"! Budget which I have presented, and 

I will endeanlUr to sum up the situation, as regards Capital :\.ccounts and requirements 
during the coming year. 

"53. Our estimate of Revcnue and Expenditure r~e e against Revenue, closes 
with a surplus of £837,;00. This surplus we carry forward to the second part of 

our Statement, dealing with Capital and Dc:bt Transactions. and including Deposits, 
Remittances, and Ad,·ances. 

"Our total estimate for Capital Expenditure (not chargeable to Revenue) on 

Railways and Irrigation, amounts to £8,151,600, of which Sll'11, £4,893.300 is for 

State Railways, £2,591,600 for the account of Railway Companies, and £666,700 
for Irrigation Major Works. In addition to the above, we have to find £1,458,800 

for discharging Debt,-cxclusi\·e of the replacement of £4,000,000 India Bills affecting 

both sides of the account,-and \t'e ha\'e also to provide· for payments on account of 

-Deposit, Remittance and other Transactions amounting to £ I ,094, ,00 including a 
payment, in India, of £337,400 in excess of the receipts in England on account of the 

Secretary of State's Bills. Thus the gross total of our Capital requirements amounts 

to £10,705,100. 

"To meet this requirement, we have, in addition to the surplus of £837,700, 

a sum of £3,813,300, to be raised by Railway· Companies. We further propose to 

increase our Permanent Debt by £2,500,0...."0, of which It crores, or [. I ,000,000, 
will be iorrowed in India, and we shaH also procure £543,100, by addition to the 
Unfunded Debt • 

.. These sums amount in the aggregate to £7,694,100, and the balance required 

to meet the total Capital Expenditure of £10,7°5,100, will be found by a reduction 
of our closing balances in India and England, bY£3,0Il,ooo . 

• 
"The final result will be a closing halance on March 31, 19°3, of £10,832,381, in 

India, and £4,°50,726, in England . 

•• 54: The present intention of the Secretary of State is t'J draw Bills amounting 
to £16,500,000 next year. This figure is omitted from both sides of the account 

above summarised. 

"55. The anticipated surplus of £837,700 is relatively a large one, and it is fairly 
certain that, if we should be as fortunate in 1902'1903, as we have been in the closing 
year, it will be increased. It may then perhaps be asked why we have not on the 

present occasion proposed some reduction of taxation? 
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" ~  answer is that, apart from the "icis;itudes attendant on climatic on t on~ 

which so gra\"{·ly affect our fortunes, and which we must ~  bear in mind, we must 

also remember that, in 'Some important branches, our reyenue is by no lIleans assured, 

whilst it is quile certain that unless wc choose to risk checking most dcsirable moral 

and material progress, our expenditure mllst increase. 

"56. There arc three main heads of reyenue, Land, Opium, and Customs, "'hi_'l 
bd\\'cen them furnish rather more than one-third of our total resources, and, in my 

opinion, none of these three can "'ith any r.crt:tinty be rt:'ckoncd on -to increase in 

proportion to necessarily increasing general expenditure. \Ve haye. under consideration, 

very important schemes for lhe reform of the Police, for the impro"cmcnt and extension 

of Education, in all its branches, including industrial and agricultural, and for Sanitary 

measures, and we must have money in hand to ~rm t of these rdorms being r.arried 

out. Xo,,", notw:thstandirg that fresh .districts are continually being brought under 
culti"ation, by the extcnsion of itrigation, and that, in prosperous di,-tricts, land assess-

ments gradualiy advance, the land revenue ~ a whole, is, by the conditions under which 

it is levied, closely restricted, and any increase must be ycry 510\\-and gradual. Opium, 

as I ha\'e already pointed out; is a peculiarly precarious source of re°,-enllC, and the con-

sequences 'of political disturbances in China, cannot yet be foretold. Thty,,,ill certainly 

not be to our ad\·antage. Again, our Customs Revenue is-in a direction which we may 

welcome,-threatened by the de"elopment of nati"e industries supplying our wants and 

diminishing our importations, and, in this connection, I may specially point to the rapid 

increase in the production of Indian petroleum, which may gradually displace the 

imported article, and to the much-to-be-desired development of the sugar ard cotton 

industries in India, which will have the same result, and further to the possible revision 
of the counten'ailing duties on sugar, as the result of the agreement arrired at by the 

Brussels Conference. 

II 57. 1 n view of these considerations it seems to me that we cannot at present afford 

to ~e too confident in our anticipations regarding a continuance of handsome surpluses. It 

is not only ru ~nt  but necessary, to hold our hands, and to rdrain from counting with too 

much certainty on the continuance of that financial prosperity which is a new feature in the 

situation. I hope, and think, that the new asset which we have realized in our railway 

profits, and the progress of re"enues under such heads as Stamps, Excise, and Post 

Office will make up for any want of elasticity, or falling-off, under Land, Opium, and 

Customs, but twelve months hence, with the experience of another year to guide us, we 

shall be in a much safer position than we are to-day, to estimate the probability o{ <l 
continued increase in our revenues. 
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CI Remission of arrears of Land Revenue and Special Grants in Aid. 

"58. We have, after the most careful consideration, made what we consider to be 

the best use of tbe considerable sums at the disposal of Government. Our object has 

been to make sure tbat the bounty, which fortunate financial circumstances have enabled 

us to' distribute, should, directly, reach the pockets of those classes most in need of 

assistance, or, be devoted to objects from which they must directly benefit. The 

earnest attention both of the Government of India, and of the Loral Governments and 

Administrations, • whom we consulted, has been given to the question of attaining the 
end we have in view. Fortune has given us a unique opportunity, and we have spared 

no pains to make the best of it. 

"59' Thougb com'inced oi the leniency of the land assessment, under fairly normal 
conditions, we are regretfully aware that (be ryot has not yet been educated up to tbe 

point of realising the full necessity of husbanding his resources in prosperous seasons, 

so as to be able to meet the stress of hard times. We hope, by the introduction of a 

-sIstem of mutual credit (an important question to which 1 ,viII return) to find a gradual 

remedy for this evil, but meanwhile we have to deal with the situation as it exists, and 
we believe that no more direct benefit could be conferred on impoverished ryots, than 

will be directly realised from sucb a very substantial measure of relief irom present 

and future burdens, ~  the final remission of all arrears of land assessment, in the more 
sorely tried districts. 

"We have decided to finally remit RI,98,23,OOO (£1,321,500) of arrears of land 
assessme"l, in distressed districts, thereby giving the ryot time to recuperate, and 
courage, from the kn::>wledge tbat he will not be pressed in bis distress . 

.. The final loss to our revenues is not likely to prove as large as would at first 
sigbt appear, since, it is probable tbat, in the end, a portion of the arrears would 

prove irrecoverable, but the immediate cost to our revenues, in the coming year, will be 

£738,300 • 

.. 60. We bave also considered the question of giving some special assistance to the 
agricultural community, by providing an additional grant for irrigation works. We 

are deeply impressed with the importance of irrigation, and as far as our re our e~ 

permit, and as opportunity is found for useful expenditure on irrigation works, we are 
anxious to encourage their extension. It is, however, impossible to undertake, 

simultaneously, many considerable schemes of irrigation, and large works often take ,nany 

years to plan and to complete, and their execution cannot be hurried. We have come, 

tben, to the conclusion that the most direct and immediate benefit from an additional 

grant for iiTigation, would be secured by its distribution in small sums, for minor works, 
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such as village wells, tanks, and channels, and we have accordingly sanctioned a special 

grant of 25 lakhs, to LocaJ Governments, to be employed on such objects. 

" This is in addition to the usnal grant of one crore of rupees for larger  irrigation 

undertakings, and to £93,C;00 assigned from the Famine Relief Fund for unproducti"e 

protective irrigation works. The total estimate for capital expenditure on irriga-

tion, during the coming e~r  thus amounts to £927,200, a sum considerably in 

e e~  of that which has been allotted, for this purpose, in recent years. 

"61. We next resolved to endea\'our, by a special money grant, to meet some of the 

more urgent. needs for expenditure on such objects as Education, minor Public Works 

and Sanitation. We are painfully aware that expenditure in this direction. has, owing 

to financial difficulties, been sadly curtailed of late ye3Ts i we are satisfied thlt a well-

distributed grant under the heads named, will pro\'e of direct benefit to those whom we 
seek to aid, and -we have therefore placed at the disposal of Local Governments, 40 

'Iakhs for expenditure on Education, 321akhs for Public Works, and 18 lakhs for expend-

iture on Medical requirements and Provincial administrative purposes . 

• , 62. Finally, we ha\'e decided on the abolition of the Pandhri tax in the Central 
Provinces, at a cost of about ~ 70,000 and on the reduction of the Patwari rate in 

Ajmere from 10 to 61-per cent on the Land Revenue. The Pandhri tax, since the 

introduction of the Income-tax, has virtually become an Income-tax on incomes below· 

R5OO. It presses with much severity on a limited class of persons with small weans, 

and is generally considered a hardship. 

"63. The tolal cost of tbe above measures reaches the very large sum of £ 1,511 ,200, 
but, we believe that the money has been tr ut~  where there was the greatest need 

for assistance, and that the results of its expenditure will be directly realised, and widely 

appreciated. 

II Exchange and the Gold Reserve Fund . 

.. ~  The question of exchange has ~o constantly and necessaril.1' occupied the 

thoughts o~ the Governn,ent of India and the general public, during so long a period, 

that j.f this year I er~ to omit reference to the subject, it is possible that the omission 

might be "misunderstood. I am glad to say, however, that under present circumstances, 

tht!re is no occasion for us to specially dwell on the question of exchange, and I may with 

satisfaction, once more repeat the "tatement that the object of Governme!Jt, the main-

tenance of a stable exchange, has been re',lised during the  past year, on li,e lines of 

policy previously laid down . 

.. The average rate for Council Drafts throughout the twelve months now drawing 

to a close is expected to be J 5'991 d. The maximum rate reached in the month of 
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February 1902 was 16'o54d, The minimum rate in the month of July 19o1 was IS·90Sd. 
The !Iluimum variation was, t ere or~  '93681 per cent. 

" As regards the sale of Council Drafts, oUr('stimated requirements lor JgoI-'gofJ, 
were·for a total remittance of £16,500,000, but we have found it possible to effect a 

remittance of no less than £18,539,000 without affecting the  course of exchange further 
than is shown by the figures above quoted, " 

II We have, oJ am aware, been criticized for the relatively high rate at which Council 
Drafts have lately been sold, But, although there is much to be said for regulating 

the rate so as to avoid the importation of ~o  taking the place of other, temporarily 
less profitable, remittances, I think Ihal as long as importations of gold do not attain 

proportions directly prejudicial to t:,e interests with which Go\'ernment are charged 

and as long as the rate demanded for Council Drafts does not exceed that which would 

result from the calculation of interest at the current rates charged by the Presidency 
Bank!', Government will act correctly in seeking to obtain.a.somewhat higher rate in the 
• busy season, when our drafts are in considerable demand, than can be obtained in the 

slack season, ",hen there is some difficulty in finding buyers at desirable rates, It must 
be remembered that, althollgh absolute fixity of exchange is an impossibility, it is a 

legitimate obj·:ct to obtain as nearly as possible an average rate of 16d. for the rupee 
on the aggregate of t ~ year's transactions. 

"65. In this connection, I would call attention to the practical utility of the Gold 

Reserve Fund, and the maintenance of a stock of gold. In the month of July Igol, we had 

considera1:lle difficulty in st'lling our drafts, the demand being, as usual, very limited at 
that season. It is perfectly natural, and in or n ~ with business principles, that 

bankers and others who can afford to make remittances ahead, for the ur o~e of accu-

muiating capital in India, to be used with profit during the busy months, should, as far 
as their immediate interests are concerneri, desire to see a temporary fall in exchange 
at that season. It is equally the duty of Government to prevent, if possible, adverse 
fluctuations of the rate reaching exaggerated proportions. When we found in the 

month of July last, that in view of the conditions pre\'ailing at that date, we could 
not sell our drafts at. what we considered a suitable rate, we drew on our stock of gold 

and remitted £500,000 to England to meet, temporarily, the requiremel'ltsof the Secretary 
of State. The result of this remittance realised our anticipations, by sufficiently steadying 
exchange during the critical period, and obviating the necessity of taking any further 

steps in the same direction. We can now record with satisfaction that the comparatively 
low rates for drafts, which we were forced to accept last !>ummer and autumn, have been 
compensated by the higher rates obtained in the winter, the result having been to 

establish for the year the satisfactory average rate 15'991 d. abo\'e uote~  
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" 66. Last year, I announced the establishment of the Gold Reserve Fund, and I 

stated that all profits of coinage accruing since the beginning of the then closing 
financial year, would be paid into that fund as soon as our resources should permit of 

luch payments being made. We then calculated on the reimbursement of large 
advances to Native Slates and, of takavi loans made by Government, in connection with 
famine necessities, as a source, which, in course of time, would furnish the necessary 

funds wherewith to make the promised payment. I am glad to say, however, that we 

have been able to anticipate this payment, and that before the close of last December, 
tlte full amount due had been paid into the Gold Reserve Fund. The flmd now amounts 

to £3,455,282, which sum according to our announced intention, to invest in gold 
securities, has been invested in British Consols. 

II Coinage and Currency. 

II 67. During the past year our coinage operations as regards the coining of rupees 
have, as compared with the previous year, been limited, the amount coined to the end of 

February being only R4,32,32,S90 for GO\'ernment, and RS2,75,olO for Native States, 
giving a total coinage of R4,8S,07,60o. It is not possible to say when we may again 
have to coin rupees, though it seems probable that the coming year will not close 

without our being obliged to recommence operations. 

II 68. 1 must admit that this time last year, I was somewhat nervous in view of the 
very large additions we had made to our silver currency, and my anxieties were increased 
by a fairly general consensus ot opinion among those most experienced and best 
qualified to pronounce on the question, that we should certainly see a considerable 
proportion of the assumed excessive coinage r~turn n  to the Presidency LOwnS and 
creating an embarrassment which would have to be faced. As you are aware, no such 

difficulty has arisen. There have been no signs of a superabundance of currency in 
circulation, but, on the contrary, it would appear that in our previous operations we did 
not go beyond the requirements of the time, and that we may before very long be 

e~ upon to furnish fresh supplies of the universal circulating rr:edium of the country. 

II I will only add that, as long as we restrict ourselves to supplying evident require-
ments, and religiously hold coinage profits in the Gold Reserve Fund, I see no 
reason for any anxiety as regards the· amounts which' such requirements may reach. -
And with the development of trade and industries, the requirements for currency cannot 
but increase. 

"Circulation of Currency Notes. 

II 69. As regards the circulation:of Curren ~note  there is no new feature of import-
alice to record 3$ the result of the past year. 
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"jo. I submit two statements :-

I.-Showing the gross circulation of paper currency for all India. 

H.-The circulation, excluding amounts hcld by the Government Reserve Trea-
suries and by the Presidency Banks at their head offices. -

~ ~ ~ ~ 

I I 1 ~(In lakhs of rupees.) 1898.99- 189\1"1900. 1900-1901. 
_ (II months only . / . 

STATEMENT I. R R R R 

.o\verage . 25,63 27,96 28,88 29,89 

Maximum , 28,20 29,27 30,78 31,86 

Minimum . , . 23,25. 26,26 27,90 27,68 

STATEMENT II. 

Average , , -, 20,79 23,09 23,86 23,06 

Maximum . , 22,49 24,41 25,02 23,98 

Minimum . 19,43 21,94 22,85 22,29 

.. It wiII be observed that the average circulation in Statement II, which merits the 
more important consideration, was a trifle below that of the preceding year . 

.. 71. We have had under our consideration, and have been earnestly studying the 
question to which 1 referred last year, of finding some means of popularising the use of 
notes, and ensuring freer encashment than has hitherto been always possible. 

" This questiortis beset with difficulties, and the divergencies of opinion recorded 
by the large number of Government officers, Banks, and Chambers of Commerce Con' 
suited, are truly extraordinary. These opinions were, hOliever, all carefully studied, 
and when their results were summarised, the question was again considered by an 
informal conference, at which the most experienced Government officers were assisted 
in their deliberations by the valuable advice of two business experts • 

.. I mention these details to show that, although the year has passed without our 
-introducing any new measure, the question has been diligently followed up, and I hope 

that it will not be long before a final decision may be taken. 
r 
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"The Presidency Banks. 

-"72. As a result of discussion commenced during the term of office of my predecessor, 

and since carefully ur u~  the Government 01 India have come, somewhat reluctantly, 
to the conclusion that the present, at all events, is not a suitau!e time for the establish-

ment of a Centrai Bank. The documents relating to the discussion of this question 

were publisheci for general information. In these o ument~ the ideas and opinions 

which guided our decision were fully set forth, and it is unnecessary for me to recapi-

tulate them. I remain of opinion that the position of the -Government of I ndia, under 

present arrangements, as the Chief Banker of the country, is not one to be viewed with 

favour, and could any satisfactory scheme be devised by which GO\·ernment might be 

relieved of its responsibilities in this matter, I should welcome the change. 

" Having for the time, at least, disposed of the question of the foundation of a 

Central Bank, we have now to turn our attention to that of the conditions of the relations 

between Government and the Presidency Banks. \V e have carefully considered the 
statements made by the Banks regarding the disabilities under which they now work. 

and we hope that it may be found possible to accept some modifications in existing 

arrangements. in the direction of removing the more serious difficulties which the Banks 

have represented. As the result of cOlTespondence between Government and the Banks, 

I think that the question has now been sufficiently advanced to render desirable a verbal 

interchange of views between the officials of the Government of India and the represent-

atives of the Banks, and I hope that, as a result of such verbal discussion. ~ may amve 

at reasonable and satisfactory decisions. 

"73. Last year I submitted a statement showing the Government balances dth the 
Presidency Banks during the busy months of the year. It was objected that the figures, 

then given, were those of the last day of each month. and it was urged that the state-

ment of the average balances during each month would furnish a much truer view of the 

situation. -I accepted this criticism. and now submit a statement in which the figures 

represent the respective averages for the months tabulated. 

" Government Balances with the Presideflcy Banks. 

[ In thousands of Rupees.] 

Month. 1898. 1899. , 1900• 1901• 1902. 

Janaary . · ~1  •. p 2,73.84 2,48,75 2,64.54 2,85,89 
~ u r  . . · 2,74,04. 2,72.31 2,56,23 2,86,73 2,97,16 
MaTch · 3,19.63 3,38,07 2,79,18 3,15.19 
December . ~  2.38.75 2,48,9° 2,82,02 

I 
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I think that these figures confirm my previous statement that the GO\'emment of India 

are not unmindful of the advantage to the business community of placing comparath'ely 

large balances at their disposal during the busy ~ on  

II 74. I may add that I am most fully sensible of the importance to trade of avoiding 

violent fluctuations in the money market and e ~ e rates of interest. From one 

point of view, and that an important one to the mercantile com.munity, the lower the'rate 

of interest the better. But, we must remember that, if under present conditions, the 

rate of interest ill this country should fall to the le"el of rates in Western Europe, there 

would be a direct check on the profitable employment of European capital in India. 

II There appears to be a general consensus of opinion among competent authori-

ties whom I have consulted, that the ordinary trade of India is not appreciably checked 

by the temporary advance of the rate of interest, to 8 per cent during the busy season of 

the year. The Presidenc), Banks' rate, to-day, is S per cent. That rate has not been 

exceeded since the month of June 189S, and I trust. and anticipate, that 8 per cent 
-,viII come to be considered as a maximum, only likely to h'e exceeded in times of severe 

financial stress, arising from abnormal circumstances which defy control. 

"Army Services. 

CI 75. As I explained last year, the lessons of the South African War cannot be neg-

lected, and ha\'ing tdken them to heart, it is our duty to endea"our with such speed as 

our resources may permit to make good recognised deficiencies in our military posi-

tion, especially in the matter of armament, material, improvement in supply and transport 

organisatiog, and accessory departments. A good deal was done in this direction in the 

year 19o0-lgo', more has been accomplished during the yeOir now drawing to a close, 
but, I am sorry to say that we have not yet reached a position such that we can confine 

our attention and expenditure to the maintellance of a machine complete in all its 

parts. 

II The task we have' undertaken is a most serious one, and although we are for-

tunate in the cordial co-operation of my Honourable Military Colleague in keeping ex:-

penditure .thin the narrowest limits compatible with efficiency, it is impossible to a"oid 

a heavyoittlay. It must be remembered rhat India is defraying from revenue the cost 
.of undertaking both re-armament and the reform' of miEtary organisation in important , 
.departmentll. I believe that this is an undertaking which has not been attempted by 

other c!1untries, without the assistance of 10ans1n some form, or other. Even in England, 

extraordinary military requirements for fortifications and barracks, have been'met by 

loans, for short terms of years, repayable, by instalments, out of re\'enue. If, profiting 

by a period"'f political tranquillity, we can accomplish this task, without the raising of a 
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loan and the imposition of a permanent burden on future generations, I think that we 

shall be able to congratulate ourselves on having done that which even the richest 

nations of Europe have not considered it advisable to attempt. 

co 76.  I should add, on this question, that, a certain section of our present abnormal 

military expenditure, namely, that for the establishment of factories in India, such as the 

Cordite Factory in the Nilgherries, the Gun Carriage Factory at Jubbulpore and the 

Small Arms Factory at Ishapore, will not only have valuable results from the military 

point of view, but will be of direct benefit to the people of India in lesse.ning the cost of 

war material, in providing well-paid employment for labourers and artisans, and in 

assisting the education of the people in mechanical trades. 

" The following statement shows the apportionment of special grants made for more 

important military requirements:-

Armament and Ordnance Stores 

New Factories at Jubbulpore 
Factories at \Vellington and Ishapore • 

Transport Service (including purchase of animals) 

{. 

671,200 

61,000 

109,000 

105,000 

"77. In concluding my'observations on military expenditure, I must refer to the 

somewhat unexpected demand which has now been made upon our resources for addi-

tional pay to European troops. We cannot, at present, state definitely what may be the 
final amount of the annual call upon our resources, necessitated by this demand. But 

for the coming year, it has been estim'ated at £226,000 i and by this sum our ~ 
Budget is unavoidably increased. 

"78. I submit below the figures showing the net military expenditure, actual and 

estimated, for the five years 1898"99 to 1902-1903 :-

Year. 

1893.99 

1899"1900 

1900-1901 

19°1-1902 

1902-1903 

Net Military Expenditure of last jive years. 

Accounts 
Ditto 

Ditto 
Revised. Estimate 
Budget Estimate 

{. 

J5,385,042 

• 14,165,743 

14,265,525 

• 15,224,100 

16,775,500 

"A considerable proportion of the large increase in the estimates of the coming 

year, over the Revised Estimate for 1901-1902, is due to the fact that, for the coming year, 

we cannot reckon on the! continuance of important savings arising from the absence of 
troops in China and South Wrica. 

~  .. 
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.. 79· Rail'lllays.-The following figures show the comparative capital expenditure 
on Railways for five years :-

1900-1901 

1901-1902 (Re\'ised) 

1902-1903-
Capital expenditure on open lines • • 

Ditto lines under construction • 
Ditto new lines recently commenced • • 
Ditto new lines to be commenced next cold 

weather 

50978,520 

5,317,768 

3,672,100 
2,431,700 
831,600 

7,333,300 

"As regards Railways, we have continued'the policy of giving the first place 
to expenditure required to render existing railways efficient j the second to the com-
pletion of lines now under construction; and we have assigned the third and last 
place to expenditure or. new projects. 

"80. The question of capital expenditure for the construction of new lines of railway, 
is becoming a serious one, owing to the fact that, however much we may' be impressed 
with the nea:essity for opening new lines of communication, resources available for 
capital expenditure on railways are clearly limited. We may, from time to time, be able 
to contribute towards capital requirements, from extraordinary revenue surpluses, but 
this is not a'source on which we could, or should, generally reckon. Funds for capital 
e ~n ture must as a rule be found by borrowing. We can borrow in two markets, 
the Indian and the English. Now, the amount of capital available, in India, for invest. 
ment in Government Securities, is, to· day, very limited, and it is very doubtful whether, 
under present conditions, we could with safety raise loans amounting. to even three 
crores of rupees (£2,000,000) in two or three successive years. In London, the 
market is equally limited from another cause. There, under normal circumstances, 
money seeking investment is sufficiently plentiful, but, the number of investors to 
whom Indian stocks are familiar is, unfortunately, extremely limited, and the moment 
that our necessities for funds oblige us to endeavour to attract what I may call out:\ide 
investors, . we are forced to lower our price of issue in a manner that not only entails 
direct loss, through higher cbargef. for interest, but, also, affects the good·will of our 
limited ent~ e of habitual investors, who, seeing the price of their stock falling, become 

discouraged and less ,ready to subscribt: to future issues. 
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"At the same time, our requirements for capital expenditure on railwa),s must 

necessarily, year by year, grow larger, if we are to continue a reasonable development 
of our railway system, by new construction. We c;tnnot but congratulate ourselves on 

the extraordinary increase of traffic on existing railways, but· this rapid development 

entails a corresponding increase of capital expenditure on these lines. To cope with 

the expansion of traffic, more rolling stock, larger stations and goods sheds, adoitional 

sidings, and signalling apparatus, and sometimes duplication of the permanent way, are-

imperatively required, and this cannot be provided without large capital expenditure. 

We have undertaken to provide for all such reasonably established requirements, and we 

are threatened with some day finding the whole of our capital resources absorbed in 

iulfilling this undertaking, and little or nothing left for new construction. 

II The. situation, as regards the future, is a serious one. It can only be met by 

extending the field which supplies our capital requirements, and many difficulties must 

be overcome to attain this end. The question is necessarily occupying the atten-

tion of Government, and although I do not think that any heroic remedies can be found, 

I trust that a ~ t  and satisfactory solution may be discovered. 

"Provincial Settlements • 

.. 8t. I t is well known that Provincial finance is regulated by a system of periodical 

, Settlements.' These Settlements are the result of discussions between the Govern-

ment of India and Local Governments, whereby the normal annual expenditure, at 

the date of settlement, is established for each Province, and the Government of India 

assigns to the Provincial Governments, such propoitions of I mperial Revenue as are 

collected in the respective rov n~e  and as are estimated as sufficient to provide for 

accepted requirements. The assignments of revenue include both a fixed sum and a 

proportion of growing revenues, the latter being ~ u te  with a view to allowing for 

a natural growth in expenditure being met by expanding revenue. 

1182. Following the ordinary rule, the Settlements with:the various Provincial Govern. 

ments, which have hitherto ~n made for five years, stand due for revision from the 1st 

Apri! 1902. It has,however. been recognised that, as the result of plague and famine, 

existing conditions are in large areas so abnormal, and Provincial finance, in some Prov-

inces, has been so thrown out of equilibrium, that it would be difficult, if not impossible, 

at this season, to arrive at any sufficiently accurate estimate of resources and require-

ments, to permit of an equitable settlement being worked out upon a sure basis. It has 

tberefore been decided to postpol"!e .the revision of Provincial SettlE:ments for at least one 

year, except in the case· of Bw;:ma. 

,; Burma has hitherto f6rtunately escaped from the calamities which have over-

taken some other parts of I n~  . and the progress of that rapidly developing Province has 
been for some !ime past, one of steadily increasing prosperity. In these circumstances, we 
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undertook the revision of the settlement of Burma. and under the new conditions which 

will come into force from A pril I ga2, we have been able to resume, for the benefit of 
Imperial revenues, an annual sum of £280,000. This we have been able to do without 

in any way compromising the future of the Province, whose revenues have been increas-

ini so rapidly that, at the close of the current financial year, the provincial balance will 
stand at approximately R 1,40,79,000 <£938,600) or some 1291akhs (£860,000) in excess 
of the prescribed minimum balance. I should add that the Government of Burma will 

be at liberty during the term of the new Settlement, which has been fixed at the usual 

five years, to dispose of this excess balance on public works and other useful purposes. 

"83. In view of the approaching general revision, we have been for some time past, 

carefully studying the whole question of the conditions of Provincial Settlements. 

I have given very great attention to the details of this question, and I find it most 
complicated and difficult. Nearly every Province in India is convinced that the 

share of revenues assigned for its needs is totally inadequate, and, moreover, many 

Provinces consider that they are sacrificed for the benefit of more fortunate rivals. 

Some are very loud in their complaints, others accept quietly what they nevertheless 

• consider to be an unjust fate. All I can now say is that, whilst recognising that 

backward or abnormally distressed Provinces have especial claims for assistance which 

can only be given at the cost of more prosperous nt"ighbours, the Government of 

India are sincerely anxious to remove all just cause of complaint, and, as far as 

resources may permit, to provide sufficiently for a reasonable and healthy growth of 
Provincial requirements . 

•• It is not likely that we shall be able tl) give universal satisfaction, but I would ask 

that ouqpproposals, when matured, may be considered without prejudice, and that the 

claims of Imperial requirements and of necessitous neighbours be fairly admitted. 

"Countervailing Duties. 

"84. The countervailing duties on bounty-fed sugar have now been levied during a 

period of nearly three years. They have brought in a very handsome addition to Indian 
revenues, but it n~ot be said that they have had any apparent, important, influence 
in checking importations of foreign sugar. 

"The fact is that the direct bounties granted by some Foreign Governments on the 

export of sugar, form but a portion, and not al\\'ays the hager portion, of the profits 
derived by sugar manufacturers from the export of their produce. In addition to the 

fixed direct bounty per ton paid by Foreign Governments on the exported article, 

arrangements have in many cases been made, and not always without the assistance 

of State influence, whereby Railway Companies undertake the carriage of sugar to the 

st'aports, at rates totally out of proportion to those charged on any other class of mer-

chandise. and Government subsidised steamers equally transport the S!1gar to countries 

across the seas, at rates of freight quite unobtainable for ordinary goods, in or n r~ 

circumstances. ,A'nd not only do foreign sligars benefit by such special concessions 



FINANCIAL STATEMENT. 

[Sir Ed1J)ara Lalli.] [19TH MARCH. 1902.] 

as these. but, also. with the express purpose of cultivating external trade, refiners have 

combined to maintain the price of sugar consumed in the country of production. at such 

abnormally high rates, as to permit of the exported surplus being sold at considerable 

loss, while stiU maintaining a high average rate of profit on the sale of the total output. 

II The question of sugar bounties, both direct and indirect, has been fuUy u ~  

at an International Conference which has just terminated its proceedings in Brussels. 

The result of the Conference has been an agreement which, it is said, will ha\'e an 

important influence in checking bounty-fostered trade, but we must examine the details 
ofthe proposals which have. been adopted, before we can form any certain opinion as to 
their effect on Indian interests. It may be that the decisions arrived at. will, at an early 
date, lead us to review our present procedure in the matter of countervailing duties. 

"85. I append for general information a statement of the imports of sugar similar 
to that given last year. 

"Imports of Sea-hor"e Sugar from otlzer Countries, ;lIto British bzdia. 
_ .. -- - . _. ~ ._. --.-- .. - -.-. --.----- ,. 

j 

'598'99-
, 

1899-1900. 19OO"1gcU. 1901-1902 

I (Tea mOJllhsl. 
COCNTRY. , 

1 en l CwL £ Cw<. l Cwt. £ 
---I 

R ...... I ,. 
l·.ited Kinl'lom ~  490416 6$0+·4 760393 11 r~  ~  '48.J60 112.253 

Auotria-HuDpr1 · 1,0630737 12300,,6 717,82. 5fio,.88 1,321,310 ~  1.59S05SS ',111 .... 8 

(;_&01 · '4'S,91 I 28v."'9 6D,s26 40,i03 4°',gSo ~  4990705 J6s,8gg 

... auritius . · · 1.7930&>7 1,1,)7, ...... ".'7.11.5 • ,o:o,3:1S o ~  '.543,275 1,f95.51 • ,,o57043S 
'. 

E,ypt · ,,26, 664 6.977 s.6.f9 34.77. .60943 7906'3 ~  

CD,IDD · ',117 '0575 ,6,1113 1'1,1 .. 7 8,'70 6";'9 736 S5e 

C~  oDlkeD, · .15.M. '3_ 3.6.975 '43,616 ~  3SJ,576 '58,104 "30467 

lava · · 16>.5OD 11:1033 Ig0,.5S3 '·3,606 22.50·47 ISO,IIS ~  101,16, 

Slraits SeUIeIDODt. · 75.656 

I 
590'58 1_ ~ ....... 66 1011"'$0 61,517 450'04 

t~er Countries · 30,8'4 .'M.! 3.789 3.6;;0 '4,02.1 lIolDl ~ 6.3l9 

TOTAL 30764.910 I ·.6l5 • ...., 'o93SoW' ',15.1,660 I 4,84'.636 3,65 •• 850 4,201,5 .. 9 '01178.939 

UNwfiwrl. 

Maur\till . 310.504 . ~ 356.>l' 47,8gS 4040370 ss.J64 40'037l 54.06S 

c..rlOD · ,.0 ~ .89 14 "' '0 t60 176 

lava ... , .. 67,635 47,085 ... ... '0007' ,s.6Dl 

Straitl Setllemeab I,"' 125 667 340 4oDB7 ·,8D7 680404 34M> 

Oth .. Couetria · I. 6 411. '9 .DB 411 '0) ~ 

· ----- I I TOTAL 3uoSS9 4o.s" 414.170 ~  fDB/l77 57,·39 ......... su,702 . I - , 
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,. 86. The monsonn, last season, was in general fairly favourable, but in some large 
tracts, particularly in Rajputana and Gujera!, the rains were sadly insufficient for 
agricultural needs, and although fortunately, fodder has been fairly plentiful, the serious 

failwe in food-crops has been a severe trial to the already impoverished population. As 
a result of this renewed calamity, there have naturally been further imperative calls for 
assistance from the Government of India. A considerable portion of the distressed 

ar.ea lies within territories under the rule of Indian Princes, and we have felt it to be a duty 
to give assistance alike to the u er~  under native rule, and to those directly under 
British Administration. To Native States, during the past year, we have made advances 
amounting to £597,400, besides accepting demands from Local Governments amounting 
to £556,200, of which the Bombay Presidency received £533,800. The total outlay 
amounted to 41,153,600. Further, as regards next year's budget, we have estimated for 
charges on account of direct famine relief, amounting to £423,100, which, with £93,900 
assigned to the construction of protective irrigation works, £474,200 reserved for 
avoidance of debt, and the estimated net loss of £8,700 on the Bengal·Nagpur 
"Railway, makes up the total charge of £ 1,000,000 for Famine Relief and Insurance. 

"The Financial Secretary has included in his appended statement, a nluable 
table showing the d;Sposai of the provision made for Famine Relief and Insurance, 
for twenty-five years from the date when the Account was instituted. I extract from this 
table the following interesting figures summarising the results since 18,8-791-

Expenditure on 
I 

Estimated ,Jroteetive_rks Amount applied balance at Total ~ Expenditure on i uding net cba7: in reduction Total credit. March provided. Famine Relief. for I ndiail Midlan and of debt. 
Ellpenditure. _ 

31•1903. Benla!.Nacpur 
"Uways. 

£25,000,000 £12,658,038 £9,399,739 £1,510,612 £23,568,389 £1,431,611 
.. 

" . 

" Mutual' Credit and Agricultural Banks. 

"87. I have already referred to the question of mutual credit in India. It is most 
desirable to encourage habits of thrift among the peasantry, and the successful establish· 
ment of mutual credit institutions would, besides stimulating such habits, secure to all 
members pf such institutions, resources wherewith to meet the necessities of hard times, 
which could never be accumulated, individually, even by the most thrifty. Such mutual 
credit institutions, when established in country districts, for the special benefit of agricul. 
turists, will probably be known as Agricultural Banks. 

H 
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"Government attach yery great importance to the question of de\'eloping a 

system of credit for the benefit of the ryots and the poorer classes of the community, 

and, under the Viceroy's orders, a Committee assembled-in Simla, last June, to con-

sider the subject and to formulate proposals. I had the fortune to serve on that 

Committee, which included among its members, officials of wide experience, from nearly. 
every important province of India, besides a specially qualified banking expert, and 

I can bear witness to the patience and thoroughness with which the question of mutual 
credit was considered and discussed in all its bearings, connected with India. 

"The conclusions of the Committee were pronounced in no uncertain voice and 

are generally highly favourable to the idea 'of establishing mutual credit inslitu;ions. 

They wer.e formulated in a report which has been made public. The question is, 
however, of such importance, and is so dependent upon varying customs and conditions 

in different parts of the country, that it was considerell advisable to refer the report for 

the opinion of all Local Governments, before t~ n  action thereon. This reference 
involves considerable delay in taking definite action, but I have every hope that, at an 
·early date, we may be favoured with the opinions of the authorities consulted, and we 
shall then be in a position to decide on the most suitable lines of procedure, and to take 
energetic steps for carrying out a well-considered programme . 

.. Economic Progress. 

" 88 .. I dealt with·this question somewhat fully last ye.ar. It is impossible to record 
many striking facts, in each succeeding year, but the question is one of such vital import-

ance, and one in which the Government of India is so keenly interested, that I cannot 

entirely pass it over on this occasion. 

II 89. Last year, I called attention to the extraordinary recuperative power of India, as 

a whole. The year now drawing to a close has, I think, more than confirmed the views 
which I then expressed, and which, in some  quarters, were held to be too optimistic. 
We cannot say that the climatic conditions of the closing year were in any way specially 
favourable to agriculture, the mainstay of our position, but, even without specially 
favourable conditions for agriculture, the country, as a whole, has advanced on the path 
of economic progress. . 

II 90. There can be no desire to make light of the fact that,· spread over certain large 
areas, there is, to-day, a considerable population suffering from severe calamities, and 

the measures which I have noted liS taken by Government to alleviate their distress, 
are sufficient proof" of the livel, sense. of responsibility which we feel in the matter. But 
these large areas,· and. this cOnsiderable. suffering papulation, are but a relatively smali 

factor in the general economy of this extensive Empir.e, with its. hundreds of millions of 
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inhabitants, and when the general situation is considered, with a due sense of proportion, 

there is nothing to surprise us in the fact that the balance of mO\'ement continues to 

be in the directic;m of economic progress. 

"91. I ha\'e ilready quoted the remarkable figures of our Customs RC\'enuc, showing 

tlfe increasing purchasing power of the mass of the community. Our latest figures 

show also steady improvements in the revenue from Stamps, Excise, Post Office and 

other Departments, whilst the great increase in Railway traffic, and the brisk trade, 

dependent, in great measure, on exports of produce, appear conclusive, as regards the 
generally t ~ tor  yield of the soil, in all those districts which ha\'e escaped the 
influence of abnormally unfavourable climatic conditions. 

"92. As I stated twelve months ago, the prosperity of the agricultural population, 
must, from the financial, as well as from other points of view, be the deepest concern 
of the Government of India. There are no heroic measures which Gov~rnment can 

usefully take for the direct assistance of agriculture and the agricultural community. 
\\'e have,howe\'er, done what is possible, without stint of our resources, to improve 
-communications for the transport of produce, to open new lands to cultivation 

by irrigation, to improve others by irrigation, and to alleviate the burden (If lat;d assess-
ments where, through exceptional circumstances, it has been thought that it might 

temporarily press too severely j we are endeavouring to work out a system of credit for 
the ryot; and we ale looking forward to securing gradual impro\'erq,ent in agricultural 

methods by the introduction ~  more scientific processes. 

" An important step in this latter direction, has been taken in the appointment 
of a speeial agricultural expert as Director of Agriculture in India. But we cannot 

hope that a conservative peasantry will immediately accept the lessons, which, with due 
regard to agricultural conditions in India, we are anxious to impress upon them. We 

may, however, fairly anticipate that the result ·of the various measures above indicated, 
will be a gradual improvement in the material prosperity of the classes directly depend· 
ent on the land . 

.. 93. It is with great regret that we observe that the h\'(\ important industries of 
indigo and tea are still suffering from a serious crisis. Efforts are being made to 
cheapen and improve the cultivation of indigo, and, personally, I have great hopes that 
thtlsp. efforts will be crowned with success. There is certainly in most quarters much 
opportunity for improvement, and the fact cannot be gainsaid that, even to· day, the 

better qualIties of indigo obtain a ready sale at fair prices, and that some of the more 

favourably .situated and best managed factories have earned good profits. 

II 94-The probability of a general reyjval of the indigo industry is a matter of 

opinion and speculation. I am, personally, strongly of opinion that such a revival is 
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possible, though it cannot be secured without very considerable efiort. It would 
perhaps be out of' place, in a Financial Statement, to discuss questions of detail depend-

ent on agricultural and chemical processes, but I so fully realise the importance of 

sustaining the indigo interest, that I have lost no opportunity of examining the question 

in all its details, and my conviction is that energy and the adoption of scientific 

methods, should win the day for the indigo plan!ers. 

"95. As regards tea, the internal trade and the trade with Persia, in connection 
with which the tea interest has displayed laudable energy, are de\'eloping satisfactorily. 
The quantity of tea exported during the closing year, compares not unsati'sfactorily with 

exports in past years. Good qualities of tea still command fair prices, and in favourable 
circumstances, some well·managed tea estates still yield good profits. 

"I am, however, aware that in some competent quarters, it is feared that, the result 
of extension of cultivation during the last few years, will yet aggravate the evil of over-
production, and that the forcing of increased supplies, on the market, will tend to still 
further lower prices and prejudice the pC/iition of even those estates which are successful 
to·day. 

" 1 give below the figures showing the exports of Indian tea during the last tv.·o 
years:-

19po'1901 • • 
1901'1902 (ten months) 

Lbs. 

190,305,490 
167,636,555 

"96. The. jute industry is, 1 am glad to say, flourishing, the cotton and rice crops 
have beeR good, and have found ready sale, and our cotton manufacturing n ~ tr  has 
taken a turn for the better, evidenced by increasihg output, disposed of, I believe, at 
fairly remunerative prices. 

"97. I have already, in connection "ith Customs returns, referred to the large 
increase in importations of machinery and mill'work, and this increase is clearly due to 
a ~t tor  development of manufacturing industries. 

" 98. The Coal business is flourishing, alld the exports of coal, on the rapid develop-
ment of which I commented last year, have again increased, as is shown by the figures 
now tabulated :-

Coal shipped from Calcutta • 
" supplied to bunkers 

ToIlS 

19oo. 

1 ~1 
615,504 

2,366,485 

Quantity. 

1901. 

2,008,322 

659,851 

2,668,173 
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.i 99. As ~e ~  shipments. of coal, the competition of coal shipped from Europe, 

must be borne m mmd j when freights are low, as at present, this competitio:'l makes 

itself strongly felt. The volume of our' shipments, is, therefore, to a certain extent, 
dependent on the "ery uncertain factor of freight rates from Europe. It may be hoped, 
however, that improvements in ~rr n ement  connected with the land transport and 

handling of coal, in India, will tend to lower f. o. b. prices in Calcutta, and leave a 
larger margin for profits on shipments. 

" 100. Finally, I would call attention to the increase of deposits both in the Presidency 

Banks and other banking establishments, and in the Postal Sa"ings Bank Department 
The figures are as follows :-

r t~ tietosr"/s in tlte ru en~  and 'joint Se,ci Ball.h and ill lite Postal Sa1Ji"l!s Bant. 

Buk .. IS<)/). 1:,,1)0. 

-------------.. _---;·----1----

I 
j I 

Pr.,.idency Banks i ~ 1 ~  1 ~~ i Q.72.36,4SI 
II. R II. II. 

(0) 

14.75;5 ... ,29 

" . 

Joint Stock Bank. .J 6.81.08.I¢/7..H •• 4.39S I' 7095095",66 I 8.8';'IIM<l9 : (6) 

. I :! (e) 
Postal Savings Bank.: 9.29.72,9i8 o o~1 ~ ~  lo,Q4.32,S(;g : IO.{9090.s69 

! i • 
TOTAL ./26.83.855" 1-"-'9-7-.56-'-9'-4-130'36'2J.'81 : 1 ~ 1  , 

(II) Latest figure. avail. 
able. taken (r"m 
the balances in the 
first and second 
weeks or 1\1 arch 
1902• 

(h) No later filtures 
than thase shown 
are available. 

(e) Revised cstimate 
01 I he probable 
balance un 31st 
lIIarch. 11/02 • 

NuTI.-The ",.res for the Po-tal Sa .. in.";; R:Lnk are ht' n ~  on the 311t March of each )"e&r, whil.t the fieur. for 
the Presidency aad JOInt Stock Banks are the balance& on the 31st Oe.ember. 

II The increase in -pri\'ate deposits, noted above, is a distinctly satisfactory feature 
in the situation. 

" Conclusion. 

" ~  In conclusion, I would observe that. although we recognize, and have indicated, 

some  cloudy spots in a generally satisfactory situation, there is much reason for con' 

fidence ip the future. I would, however, strongly deprecate exaggerated optimism. 

The vicissitudes of fortune in a country mainly dependent on agriculture, must be 

borne in :min4, and we must not count too certainly on the continuance. of the prosperity 

now enjoyed by the great majority of the peopll's of India. We must not all"", our 

satisfaction over generally good results to deaden our ~n e of sympathy for suffering 

groups artd classes. Equally. we must not permit a proper sense of sympathy with an 

afflicted minority, to riistort our judgment, and prevent the recognition of much that. 

is highly satisfactor)' in the material condition of the great majority of our Indian • 

fellow-citizens." 1 
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UNITED PROVJ.l\'CES (DESIGNATION), 
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CENTRAL PROVINCES PANDHARi TAX (ABOLITION) BILL. 

The Hon'ble SIR EDWARD LAW moved for. leave to introduce a Bil\ 

to abolish the pandhar( tax heretofore levied in certain parts of the Central Prov-

IDces, 

The motion was put and agreed to. 

The Hon'ble SIR EDWARD LAW introduced the Bill. 

The Hon'ble SIR EDWARD LAW moved that the Bill, together with the 

Statement of Objects and Reasons relating thereto. be published in English in 

the Gazette of India and in the Central Provinces Gazette. 

The motion was put and agreed to. 

UNITED PROVIr\CES (DESIGNATION) ,BILL. 

The Hon'ble MR. IBBETsoN mo\'ed for e ~ e to introduce a Bill to recog-

nise and give effect to a change in the constitution and designation of the terri-

tories formerly known as the North-Western Province:; and Oudh, He said:-

II My LORD, in doing so, I wish to add a few words of explanation, in order to 
prevent any possible m un e~ t n n  as to the object and effect of the Bill. 

.. It has long been recognised that the old title of the North-Western Prov-

inces has ceased to be appropri!'te; and, smce the creation of the North-West 

Frontier Province, it has become posilively inconvenient. Your Lordship has 

therefore had under consideration a change of name, in communication with 

His Majesty's Secretary of State for India and with the Lieutenant-Go\·ernor. 

"In making any such change, it was exceedingly desir'lble to perpetuate 

the separate entity of the province of Oudh. which has played such a prominent 

part in the history I)f India, and which possesses such a marked individuality-

an individuality which is recognised in the Indian Statute.book, and in which 

the inhabitants of the province take a natural and a proper pride. 

or For the North-Western Provinces, a new name lay ready made to 'Your 

Lordship's hand. In 1883 a law (3 & 4 Will. 4. c. 85, s. 38) was enacted by 

the Imperial  legislature, which separated from Bengal what II'as substan-

tially the North-Western Provinces as now constituted. and created it a new 

province under the st yle of the Presidency of ·Agra. . That law has 

never been-repealed, though its provisions shortly afterwards were, and s'ill 

remain, suspended by subsequent statutes. 
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rr At the same time it decided to formally raise the pro"lnce of Oudh 

from the status of a Chief Commissionership to that of a Lieutenant-

Governorship. I use the word I orm~  advisedly. As long ago as 1886, the 

two provinces were constituted a single province under a single Lieutenant-

Governor for the purposes of local legislation. And for all administrative pur-

poses, the Chief Commissioner of Oudh is of necessity treated in practice, not 

as a Chief Commissioner, but as a Lieutenant-Governor. It would 1~ r  be in-

convenient 'to have to describe him in all official documents as I the Lieutenant-

Governor of the pro,,;nce of Agra and the Chief Commissioner of Oudh'; the 

designation of I the United Provinces' has already obtained some currency in 

familiar parlance: and Your L<?rdship therefore has decided to combine the two 

provinces into a single Lieutenant-Governorship, to be henceforth known as the 
'United Provinces of Agra and Oudh'. .  . 

.. All this is a purely executive matter j the change will be effected by a Pro-

clamation issued by His Excellency the Viceroy and Governor General of India 

in Council, with the s:>nction of ~  Majesty the King-Emperor j no legislative 
ratification or sanction is required j and this Council, as such, has no concern 

with it. I have thought it well, however, to set forth the precise nature of the 
change thus fully, in order that the reasons for the legislation which I am now 

proposing may be clearly apprehended • 

.. The Bill which I am about, with the permission of the Council, to 
intrrduce, is purely declaratory and expla.natory. It declares (in order to 

prevent technical objections which might be raised hereafter) that the United 

Provinces of Agra and Oudh are the same thing as the North-Western Prov-

inces and Oudh, that the Lieutenant-Governor of the former is the same person 
-as the Lieutenant-Governor and Chief Commissioner of the latter, and that all 

ena'ctments and statutory orders are to be construed accordingly. Neither the 
Proclamation nor the Bill will in any way affect the operation of any special 
law relating to Oudh, or the separate jurisdiction of the Judicial Com mis-

. sioner of that province." 

The motion.was put and agreed to. 

The Hon'ble MR. IBBETSON introduced the Bill. 

The Hon'ble MR. IBBETSON moved that the Bill,' together with the State-

m.:nt of Objects and Reasons relating thereto, be published in English in the 
Gazette of India, and in the North-Western Provinces and Oudh Government 

Gazette in English and in such other languages as the oC ~  Government 
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thinks fit. He said :-" My Lord, I do not think that it is necessary to refer 

it to a Select Comm tt~e i .and I propose, next Wedne!iday, to.ask the Council 
to take it Into consideration and to pass it into law." 

The motiol: was put and agreed to. 

INDIAN EMIG.RATION BILL . 
• 
The Hon'ble MR.-IBBRTsoNmoveQ fer leave to introduce a Bill further to 

" :am"end: t e n m r~t on tt 1  He said :-" My Lord; during the 
past few years several cases' have occurred in which nati\-es of I ndia have been 
taken to Englarid. the 'Continent of Europe, or the Colonies, in connection with 

u ~n~ert nent or for other similar purposes, and there abandoned in a 
state of such' destitution that it has' been found necessary to repatriate them at 

the public expense. The elaborate provisions and restrictions to which the emi-
gration of coolie·labour to countries beyond the sea is subjected by the Emigra-
tion Act are clearly unsuitable  to such people. At the same time, it is no less 
clearly desirable to prevent the repetition of occurrences such as I have 
described; and the main object of this Bill is to afford the necessary protection 
to the persons concerned, in a simple but effectual manner. It is impossible to 
lay down any hard and fast rules for cases of which no two are alike; and. the Bill 
provides that the Local Gcvernment must be satisfied in each case that proper 

protection iii secured. .' 

"It has always been some\"hat 'doubtful \"hether the provi!.lions of the 
Emigration Act, which are confined to those who 'labour for hire' do el do 

not apply to artisans and handicraftsmen. Somewhat similar cases to those 
already described have shown 'that these people also are in need of protection 
when taken abroad j and it has for some years past been held that the word' labour" 

includes all kinds of manual labour, whether skilled or unskilled. It is obvious; 

'however, that the simpler and more elastic provisions which it.is now proposed 
to add to the law are .more &uitable to the class of skilled workmen than are the 
general pr.ovisions of the Act i and artisans have therefore been included 

among the classes to which the provisions of the new chapter will apply. At 

the same time, a small alteration of section 6 of the Act is proposed, so as 

to make it clear that its general provisions apply to unskilled labour only." 

The molion was put and agreed to. 

The Hon'ble MR. IBBRTsoN introduced the Bill. 

The Bon'ble MR. ISBHTSON moved that the Bill, together :witli the State-

ment of e t~ and Reasons relating thereto, be published in English in the 
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Gazet.";: M India, and in the local official Gazettes in English and in such ot her 

languages ~ .the Local Governments think ~t  

The motion' was put and agreed to. 

His ExceMency THE PRESIDENT said :-" The Council stands adjourned to 

this' day week, the 26th. n~t nt  On that occasion we shall take the Blldget 
disclIssion, and perhaps some, HOll'Ble Members may see fit to adopt the 

practice, which has been fonowed with so much success during the past two 

years, and whiCC'h has resulted in such :all economy of our time, of laying on 

the table such portions of their speeches as may be of a technical character, or 

as may not call for mm~ tenot e in the Budget Debate itself." 

CALCUTTA: 

The 21st March, 1902. } 
H. W. C.CARNDUFF, 

Offg. Secretary to the GO'IJern11lent of /lIdia, 
legis/ali'lle De/art_enl. 
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